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MINISTRY OF CIVIL AVIATION
NOTIFICATION
New Delhi, the 11th February, 2026

S.0. 765(E).— In exercise of the powers conferred under Section 3 of the Airports Authority of India
Act, 1994 (No. 55 of 1994), the Central Government hereby appoints Smt. Nivedita Dubey to the post of
Member (HR), Airports Authority of India in the scale of pay of Rs.1,80,000-3,40,000/- (IDA) with effect
from the date of assumption of charge of the post i.e. 30.01.2026 (A/N) till the date of her superannuation
1.e. 31.03.2030 or until further orders, whichever is the earlier.

[F. No. AV-24032/90/2025-AAI-MOCA]
RUBINA ALI, Jt. Secy.
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